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Date of Order 

30.3.94 

~ 

c. A. T. Bench, ~ .i AI:PUR. 

Orders 
M P,No, 324- /93 

,s ,S ,Sharina - Counsel for the il.pplic<int 

None present on behalf of the respondente. 

Applicant in this petition for restoration of 

he O,A. to its original position has pril.yed for 

ondonation of delay in presenting the s•id il.ppli­

ation, We •re s•tisfied with the reasons offered 
I 

applicant for condonation of delay. MP No, 

25/93 for condonation of delay and the MP No.324/93 

or restoration are •!lowed, o.A.N:>.37/91 is herel!ly 

estored to its original position and the same be 

isted for direction on 18.4,94. The M.P.No.325/93 

nd M0 P 0 No,324/93 

(O.P.OJ, .. > 
Member Cr#. 

c,,~I 
.e~f pr 

~& 

stand disposed of, 

Cr\G\?G\Fl' 
(Gopil.l KriShna) 

Member(J). 
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